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only will I withdraw but I will
apologise.

Therefore, Sir, the question is, these
planners must be aware that if a
country is to progress nationally,
patriotically, it must progress on the
basis of its own strength. We can
take loans temporarily. And now I
am very happy to find that the Gov-
ernment hag resolved to come t{o my
point of view. So far as the food
position is concerned, there are two
heartening sentences in the Presi-
dent’s Address. It has gladdened me
very much and that is, it is essential
that self-sufficiency in food should be
attained. Sir, in the food debate in
this House I made a pointed reference
to this fact, namely, that no'country
will be free if food is to be imported.
The best thing is food. If you go
about begging for food to other coun-
tries, we must have enough resources
to supply manufactured goods to
them so that the trade will be bal-
anced and so that we may not be
under any obligation to any country.
Therefore the attempt to make our-
selves self-sufficient in food is the
noblest thing I have seen in the Presi-
dent’s Address and I heartily wel-
come it.

Mr. DEPUTY CHAIRMAN: You
will take more time?

Surr H. D. RAJAH: Yes, Sir.

Mg, DEPUTY CHAIRMAN: Then

you will continue after lunch. The
House stands adjourned till 2-30 p.m.

The House then adjourned
for lunch at one of the clock
till half past two of the clock.

The House reassembled after lunch
at half past two of the clock, M=.
DepuTy CHAIRMAN in the Chair.

Mr. DEPUTY CHAIRMAN: There
is a message.
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MESSAGE FROM THE LOK SABHA

THE REQUISITIONING AND ACQUISITION
oF IMMOVABLE PROPERTY (AMEND-
MENT) BiLL 1958

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:-——

“In accordance with the provi-
sions of Rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to en-
close herewith a copy of the Re-
quisitionng and  Acquisition of
Immovable Property (Amendment)
Bill, 1958, as passed by Lok Sabha
at its sitting held on the 11th Feb-
ruary, 1958.”

Sir, I lay the Bill on the Table.

MOTION OF THANKS ON PRESI-
DENT’S ADDRESS—continued

Surr H. D. RAJAH: Sir, I was refer
ring to our Commonwealth relation-
ship. Now, I wish to say that so long
as you are in the Commonwealth your
statement of a socialistic pattern of
society to be introduced in this country
is a farce and a fraud because in the
very set up of things private investors
from foreign countries are operating in
our land and they are allowed to carry
away loot called profit from our State.
Therefore, so long as that concept of
investing private property by foreign-
ers and allowing the private enter-
prise is continued with a view to make
gains and those gains are allowed to
be exported from this country, you
can never usher in a socialistic State.
A socialistic State, as I conceive, is a
State where there is no private enter-
prise, all according to his needs and
each according to his capacity. If this
thesis is accepted then only there can
be real and genuine nationalisation of
key industries as well as other indus-
tries in this country and there cannot
be any private and public sector.
Probably this is a negation of socia-
lism you may coin this term and put it
to the public for their swallowing. I
am not prepared to accept it. It will
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be like dangling a carrot before the
donkey. It will follow the man, it
follows the carrot to some extent; but
even the donkey when it finds that
the carrot is not coming to its mouth
will start kicking. The people of this
country may follow the Congress on
this wrong thesis of a socialistic pat-
tern of society for example, but the
masses are awakening. When they
are awakened, they will find that this
is a fraud on them and there is no
more use to follow this. And then
real socialism will be ushered in by
people who genuinely believe in socia-
lism and who will not allow foreign-
ers to exploit this country and loot,
as well as the local industrial mag-
nates. When a situation of that type
comes, then we will usher in a new
socialistic pattern of society, to the
welfare of humanity, which will be
able to enjoy the fruits of their labour.

Now, I come to the Plan and the
core of the Plan. We started with a
Plan. The Plan was ambitious, as I
said. Then we find that the resources
are not enough and our resources are
frittered away by swindlers in various
departments. And we find that in the
so called nationalisation of insurance,
about which I spoke in this House
eloquently, even those funds are being
given to swindlers or other specula-
tors. And when some private enter-
prises make counterfeit shares, dupli-
cate shares, triplicate shares and their
history is known in the Government
of India’s Commerce and other depart-
ments, such shares are bought, sought
for, by the money, which is the sweat
and blood and labour of the people of
this country, who have spared and
invested in the form of policy pre-
mium. I ask, is it socialism? Is it
nationalisation? It js ‘robberisation’.
That is the word I say with regard to
that particular incident. Therefore, are
we to encourage—I ask my hon. col-
leagues in this House and I ask every-
one, that is, any businessman or every
kind of people—are we to encourage
robberisation or nationalisation? This
is State capitalism. Five crores are

given away to some institution. They | the core.
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have acquired and appropriated all
the funds that were in private hands
which were running genuinely and
decently the insurance companies and
then one man at the top sits there,
passes an order for which he has no
business. He is not entitled even
under the law. Take Rs. 4-1|2 crores.
This is my gift to you. My friend,
you are a counterfeiter of shares, so,
let me give you. There are certain
statements given that Rs. 25 lakhs is
the loss. But I may tell you for your
information that the loss is not Rs. 25
lakhs. It is one crore and fifty lakhs
rupees. You may ask me how. I
will tell you. The point which you
should remember is whether the
shares that you have received are
genuine. So long as there are coun-
terfeit shares, who can say which is
a genuine share and which is a coun-
terfeit share. Nobody can know.
Therefore, I have written off Rs. 1-1|2
crores from the Life Insurance Fund.
Is it our policy . .

Dr. W. S. BARLINGAY (Bombay):
But Mr. Mundhra is prepared to buy
them back.

Surl H. D. RAJAH: By offering
them counterfeit shares, I perfectly
agree,

Surr D. A. MIRZA (Madras): At
Rs. 10 lakhs profit.

Mgr. DEPUTY CHAIRMAN: An:-
way, we are now concerned with the
President’s Address.

Surr H. D. RAJAH: Therefore, I
will stop at it. Now, I will come to
the Plan. Now, Sir, we made out a
Plan. We wanted to work it. Then,
we found all of a sudden that our
pockets are empty. We went with a
begging bowl. And not only that.
Then we had to prune the Plan.
When we started pruning the Plan,
we have come to the ‘core of the
Plan’. Now, what is the core? The
President has said it will be known
to the Members of Parliament in
course of time. But I know what is
Now, that core in course
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of time will become a skeleton and
that skeleton will ultimately like the
magician’s work disappear into the
cupboard.

Dr. W. S. BARLINGAY: It is a
hard core.

SHrr H. D, RAJAH: Hard core. soft
core and cupboard. All these things
will fall in line one after another.
Therefore, if this Plan period is to be
successful, I give a concrete idea. And
last time the Finance Minister said
these are dangerous doctrines, which
cannot be accepted by the Govern-
ment. Why? What are the danger-
ous doctrines. I do not say you
appropriate all the British interests in
this country. I say plug the profit
being taken from this country to the
other country for a period of five
yvears. I give you Rs. 750 crores as
money to augment the Plan work.
Here I am safe even then. I am not
asking you to kill them. I am not
asking you to drive them out. Those
who are here, let them take to Indian
standard of life. Those who are here
let them make money and give it
back to us. Don't allow this money
to be exported from this country for
a period of five years till our Plan
becomes successful and we are able
to pay back the dividend. Then they
can take it back if they like. What
is the dangerous theory I am pro-
pounding? I am more or less asking
for a moratorium on export of capi-
tal from this country. Is it wrong?
I give you always constructive ideas.
If it is a point which can be accepted
without any kind of demeaning your-

self, why don't you accept it? That
is what I am asking.
There is another loophole. Money

is going out of this country through
the export and import trade. They
are mostly in the hands of foreigners.
Nowhere in the world you can find
foreigners controlling the export and
import trade except in this unfortu-
nate country. I decidedly say ‘unfor-
tunate’ because they are so well
established and entrenched in this
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country that you do not go anywhere
near them. One company alone makes
Rs. 5 crores profit every year. And
you can look at the statistics of the
exports allowed, through the Reserve
Bank and through smuggling opera-
tions, to see how much money goes
out of our country. They represent
the blood, toil and tears of India. I
want to put a stop to it. Can you do
it? I welcome it if you do it.

Now, Sir, I come to the States’ pro-
blems. I do not find any mention
about the States except the Naga
land. I am happy that Kashmir is not
included here. It is well. I agitated
and I say when once an accession has
been made to India by the then
authority that accession is complete.
You were wobbling. There was no
need for you to refer to the Security
Council at all. You were guided by
a foreigner, Mountbatten, for bring-
ing ruin to the countiry. Pakistan
became a free State. Kashmir acced-
ed to India and it is part of India.
Like Madras, Bengal or any other
part of India, it is part of India.
Therefore, the idea of your reference
is completely wrong and in future if
it appears in the foreign affairs
debate, mind you it is to your own
burial and to your own detriment. It
can never form part of a debatel on
foreign affairs in this House.

SHrr D. A. MIRZA: Can it appear
now in the foreign affairs debate?

Surt H. D. RAJAH: Can Madras
appear in the foreign affairs debate?
Suppose I ask a question. XKerala is
run by the Communists today. They
are doing it much better than the pre-
vious rulers. Now, suppose Ceylon
attacks Kerala and Bandaranaike
sends an army to Kerala, does it at
once become a matter in foreign affairs
for us to debate, I ask you? In the
same way, is not Kashmir a part of
India? And if Kashmir is attacked by
somebody, your duty is to repel the
attack and see that it is ours. That is
the point. There is no point in revert-

! ing to anything else.
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We now come to the States and l
inter-State relations. I pleaded once |
and I tell it here now—when I said
that they can have Regional Parlia-
ments, it was watered down to Zonal
Councils. Our Home Minister wants
the Malabar police to shoot at the
Andhras and the Tamilians. He does
not want the Regional Parliament. |
That is a wrong principle. I suggest
that that will ease the country’s
language problem today. We should
know that. If State Assemblies or
Provincial Assemblies are there, if
over the State Assemblies there is a
Zonal Parliament—I wmean Zonal
Parliament not Zenal Council—con-
sisting of the States of the south,
Madras, Kannada, Andhra Pradesh
and Kerala, with a single unitary
Chamber, and if election takes place
to that Zonal Parliament, then all
these States will come together, dis-
cuss their problem and come to a
mutual understanding. Water will be ‘
given by Kerala to Madras and we
will give them food in return. Andhra
will give us water and we will give
them cement. In this way, economi-
cally and industrially, each region
can be integrated and to that extent
the work of the Central Government
will be minimised.

Sir, I will tell you how the integra-
tion of the country should be kept up,
how the union of the country should
be kept up. Defence, Foreign Affairs,
Communications and Currency, these
four subjects will be the Central Gov-
ernment’s responsibility. There will
be not a functus officio President but
a functioning President. A function-
ing President will be responsible for
administering the whole of India with
the help of a Council of State elected
by these Assemblies. Zonal Parlia-

ments will be there for the four
regions.

There is a widespread feeling
throughout Andhra, throughout

Tamilnad and throughout Kerala that
the planners have given niggardly
allotments to these States. The |
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allotments must be based on popula-
tion. It cannot be in one way as you
like in one area and in another way
in another area. These questions
will not arise if the Zonal Parliaments
are bestowed with power to collect
enough revenue to develop those
regions. If regional development
takes place, they can mutually adjust,
and they will speak in four languages
in that House, not in fourteen langu-
ages. We have laid down fourteen
national languages. It will take time
for others to assimilate my Tamil
They may like to read it.

In this connection I would plead
with the Government of India that
they must have Language Universities
in important centres. Sir, you will be
surprised to know that when I made
a visit to the United States of
America, the Foreign Affairs Depart-
ment representatives greeted me
“Iyer, Varungo, Namaskaram, Eppo
Vandel”. The meaning of this is
“You are welcome. When did you
arrive? Our salutations to you” I
was taken aback. I asked them from
where they learned Tamil. They
said “we are assigned jobs in South
India, in Ceylon, in Malaya. There-
fore, there is a Chair in the Harvard
University for  teaching  people
Tamil.” Sir, will you be surprised to
know that one man went from here
and took a Doctorate in Tamil in the
Harvard University? So, why this
fanaticism and quarrel on language?
I want my Indian brethren to learn
as many lapguages as possible. There-
fore, if a Language University is
started by the Government in every
important centre, first of all we will
give teaching in languages to be
known, and such of those who want
to learn those languages must be
made to learn those languages. Then
we will have all foreign languages,
English, French, Italian, Russian, and
so on and so forth, all important
languages. So, where is the difficulty
in our Parliament being divested of
some of its powers in this way? Now
the election is more or less a fraud.
One and a half lakhs of people are
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to send one representative o Parlia-
ment. Out of five local people one
man is sent up. Therefore, for the
diversification and simplification of
governmental functions, I visualise, if
not today at least tomorrow, a three-
tier government: The Assembly as the
base, a Zonal Parliament which will
be a unicameral legislature, and a
Council of State elected by the
Assembly members with a President
who is the President of India, who
will be functioning as a President and
not sleeping as a President.

Mr. DEPUTY CHAIRMAN: No Lok
Sabha?

Surr H. D, RAJAH: There will be
those four Regional Sabhas. This
work is not all-embracing, that is to
say, you are dividing the work of fin-
ancial matters, economic and other
matters between those Zonal Parlia-
ments, and therefore there is no need
of a pilgrimage to Delhi by every
man from every part of the country.
The Centre will be concerned with
the integration of the country, will be
responsible for the defence of the
country, will be responsible for the
communications of the country, will
be responsible for the currency of the
country, and thaf will enable them to
work less so that there will be more
cohesion and more matter of fact
work

Mr. DEPUTY CHAIRMAN: You

have to amend the Constitution.

Surr H. D. RAJAH: I am suggest-
ing let this be done. Some idea is
being thrown out. Let it work.

. Mr. DEPUTY CHAIRMAN: There
are 25 speakers. So finish quickly.

Surt H. D. RAJAH: Two minutes
more. When this system is adopted,
there will be a rational outlook with
regard to elections. Now every one
who has to come to Parliament will
feel that it is a cumbersome process
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but it has to be worked out. When
it is a question of Parliaments being
established on a zonal basis, it is
going one step further. There is a
Parliament for four States and those
four meet together. The integration
is here, as I said. I will have another
occasion for explaining it further.

Sir, there 1is no reference in the
President’s Address about political
opponents being put in prison. I
have got ome man in view—that is a
deliberate mischief done by the
Madras Government in putting a
political opponent in prison—I mean
Muthuramalinga Thevar. I ask you
earnestly, you have judicial enquiries
on so many matters; you have not
made a judicial enquiry into this mat-
ter in spite of repeated demands by
the public. Five people have been
shot down with their hands tied to
their backs and their eyes blindfold-
ed. There is no judicial enquiry on
that. It is unjust and it will aggravate
the trouble in the South if you do not
concede to our demand.

SuHrr D. A. MIRZA:
lished fact that . . .
(Interruptions.)

Surt H. D. RAJAH: Are you the
judge and the prosecutor?

It is an estab-'

Mr. DEPUTY CHAIRMAN: We are
not concerned with that,

Surr H. D. RAJAH: Now, Sir, when
so much is done, I have to congratu-
late the President for telling certain
salient features which are welcome to
all of us. There is no party differ-
ence, there is no quarrel on that issue.
There must be self-sufficiency in food
and the Prime Minister’s endeavour is
to be welcomed. But planning and
other things are to be done in such
a way as to make them conform to
our requirements and our opportuni-
ties.

Freedom struggle once begun.
Bequeathed from the bleeding sire
to the son,

Though baffled is always won.
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Sir, I look forward to the day when
our country is free from the tentacles
of the Commonwealth and is really,
truly independent, devoid of foreign
exploitation and swindle.

SHrt KISHEN CHAND: Sir, it is a
conventional thing that on the Presi-
dent’s Address we cons.der the
achievements of the Government dur-
ing the past year and the programme
laid before the country for the coming
year. In considering this I would first
of all begin by welcoming that part of
the President’s Address where refer-
ence is made to the fact that our coun-
try has proclaimed that we are not
going to produce atomic weapons or
acquire them from other sources. I
th:nk there is a world op'nion growing
that these nuclear tests are very
dangerous and if humanity wants to

survive, it is most essential that these !

nuclear tests should be stopped as
early as possible. So on these two
points there is no difference of opinion.
But I would have very much wel-
comed, when we are so keen on the
disarmament of the world, if our Gov-
ernment had taken a lead in the mat-~
ter and reduced our expenditure on
Military matters. Sir, we are spend-
ing on Military matters beyond our
means. We are diverting the much
needed funds for the Second Five-
Year Plan to Military expenditure.
And therefore if we are really sincere
about disarmament and if we want to
preach to the world that they shoquld
adopt the policy of disarmament and
they should reduce their expenditure
on the army, it is most essential that
we should set the example by reduc-
ing the expenditure on the army in our
country. During the last two or three
years there has been a phenomenal
increase in our expenditure on the
army, and I would have much wel-
comed if the President had given an
indication in his Address that in
future we are going to reduce our
expenditure on the army.

Dr. W. S. BARLINGAY: Why have
Rny army at all?
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Surr KISHEN CHAND: Probably a
day will come in this world when
the world will have a common police
force and there will be no army. Let
us hope and wait for that day. But
till that day comes, a small army may
be kept and may be allowed.

Well, Sir, then I come to the home
matters. All my amendments have
been more or less confined to mat-
ters relating to the home front, and
in regard to this, my task has been
very much simplified. I would
request the hon. Congress Members to
carefully read the hon. Prime Minis-
ter’s speech which he delivered to the
Party on Sunday last. It is worth
reading because it is a series of con-
fessions regarding the mistakes com-
mitted by the Government in the past.

Sir, I will begin with the very first
thing. It says:

“(1) in spite of larger production
of foodgrains in 1956-57 by 6 per
cent and exceeding the peak year
of 1953-54, the food prices are
pretty high in many parts of the
country leading to under-feeding of
the poorer section of society;”.

The hon. mover of the motion very
eloguently tried to plead that some
people had got the habit of eating too
much and people who looked thin ate
too much. I do not think this type of
vague remarks can help us very
much. Sir, the United Nations Orga-
nisation conducts a research, and it
has been by common consent adopted
that the food content is to be measur-
ed by the number of calories in the
food taken by the common peeple of
a particular country. As you know,
Sir, year after year it has been point-
ed out that in our country the aver-
age number of calories in the food
consumed by the common man is
about 1,500 to 1,600, while for a nor-
mal and healthy man 3,000 calories
are required per day. I now leave it
to the hon. mover of the motion to
satisty himself whether he considers
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the diet containing 1,500 calories to
be under-feeding or over-feeding. 1
maintain, Sir, that there has been
some reduction in fhe price of food-
grains because the index number has
come down from 426 to 422, What is
the advantage, Sir, if the common
man saves about half an anna per
month on his food item, or even one
anna per month? We want a subs-
tantial reduction. On the contrary,
the income of the common man has
not increased proportionately. It is a
relative term. We want somehow or
other that food consumed per day has
2,500 calories; and that food is a
balanced diet. And unless you give
that type of food, there is no point in
saying that the prices are coming
down. By how much? By possibly
one naya paisa per seer or so.

Then, Sir, I have sent another
amendment about the community pro-
jects. I would like to draw the atten-
tion of the hon. Members to the state-
ment by the Prime Minister that the
primary object of the community pro-
jects is to increase food production.
That is the primary object. Of course,
the Government can encourage the
project workers to devise methods for
increasing food production and help-
ing the agriculturists in other ways,

as that is the pMmary object. And
side by side, of course, they can
improve their huts, improve their

water supply position and build a few
roads by honorary labour or build a
school probably by honorary labour.
But the primary object of all com-
munity projects is to increase food
production. Has food production gone
up on acceunt of the community pro-
jects or .not? Sir, the Balwantrai
Committee had been appointed. It
made a very good report, and now we
are probably going to change our
methods of community projects. We
are now going to have panchayats and
with the help of the panchayats and
the new schemes we might be able to
increase food produetion. But what
will be the verdict? It will be that
for the last 10 years we had been
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following some methods which were .
not successful, and the community
projects stand condemned. Sir, we
have been showing round these com-
munity projects to all foreigners and
telling them that this is the biggest
contribution of India to village life,
and now after 10 years we are forced
to confess that this scheme has been
unsuccessful and it has been a failure,
and now we are going to adopt some
new methods.

Sir, the world has advanced very
greatly in scientific &nd technological
matters, and if we try to compare the
pace of progress in our country with
what was the pace of progress one
thousand years ago, that will not be
fair. Owr country is making some
progress; nobody can deny that fact
that we are making some progress.
But my whole grievdhce is that the
rate of progress is too slow. This rate
of progress might have been all right
a hundred years back, but with the
present scientific and technological
knowledge this rate of progress is too
slow, and if we do mnot advance as
rapidly as at least some of our neigh-
bouring countries are advancing, for
instance China, what will be the justi-
fication? It will be no consolation to
tell the people ‘“Look here, we are a
democracy; democratic methods are
inefficient methods, and because we
have a democracy, we must have
inefficient methods, and therefore the
rate of progress must be slow.” Well,
that will be no justification. Our pro-
gress should be rapid, and that is only
possible if we become alive to the
situation and take proper steps as the
situation demands.

Sir, I was just saying that we are
living in this scientific and technolo-
gical age and we have got so many
national laboratories on which we are
spending crores and crores of rupees.
There are about 13 or 14 National
Scientific Laboratories and there are
33 Universities. We have also got the
University Grants Commission which
is spending crores and crores of
rupees in the shape of aid. But what
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is the net result? Are we advancing
scientifically? Are we doing research
work commensurate with the expendi-
ture that we are incurring on these
institutions? I am afraid that the
answer will be in the negative. The
answer will be that the scientific
research and the scientific progress of
all these national physical, chemical
and various other laboratories and of
the universities is very ‘meagre. They
are not making any significant contri-
bution to the advancement of know-
ledge. In this age other nations are
sending their satellites and sputniks
into the outer space. There is another
satellite sent by the U.S.A. This
satellite represents the highest form of
scientific knowledge. It can only be
done when the country and its
scientists have attained a level of
knowledge which is over and above
what we are at present aspiring for
or we are at present aiming at. The
number of science graduates that is
produced in the U.S.SR. exceeds the
number produced in the U.S.A. But
if we campare our progress with that
of the U.S.A. and the US.S.R, the
number of scientists that we are pro-
ducing is considerably lower than what
they are producing, of course, com-
pared to our population and to our
performance. So, Sir, my amendment
regarding universities and laboratories
does not need any further explanation.

3 PM,

Then, there is the question of the
administrative organisation of nationa-
lised industries. We will have another
occasion to discuss the affairs of the
Life Insurance Corporation but in a
general way, when we are nationalis-
ing industries, we will have to evolve
a set-up of administration which can
produce efficiency, which can produce
results. The hon. the Prime Minister,
in his speech, has said®

“It raises very extraordinary
questions, this enquiry which cer-
tainly had not struck me till they
came up. It had not struck me at
all and I doubt if they struck most
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other people. But in the course of
the enquiry strange questions came
up and we shall have to consider
all those.”

They all relate to management of
industries. It is very easy to nationa-
lise industries, but it is very difficult
to produce goods economically from
nationalised industries. And here the
basic defect lies in our whole policy
of recruitment. You will be surprised
to know that many highly qualified
Indians trained in foreign countries
cannot get jobs in our country. They
have got to go to foreign countries for
this. They have got to go to the
countries where they learned, where
they studied. It is common knowledge
that qualified Indians can get about
$800 or $1000 p.m. in the U.S.A. or in
any other foreign country, while, if he
seeks a job, here, he will be offered
only Rs. 350. The result is that we
have to man all our industries with
second-rate people, with third-rate
people. All the highly qualified people
first of all do not want to remain in
India, They get better jobs outside
India, and those who remain in our
country, they also get high salaries
from the foreign firms here. In a
foreign firm they will easily get about
Rs. 1,200 p.m. while in Government
service they will get nothing more
than Rs. 350 p.m. Since our President
has been kind enough to refer to the
setting up of industries, I am throwing
out this suggestion. If you set up
industries, they should be properly
managed, and unless they are properly
managed, we are going to lose money
on them.

Regarding the State Bank of Indla,
I have got this to say: We want greater
food production, and the biggest
obstacle in the way of greater food
production is the lack of credit facili-
ties in rural areas. Some time ago,
there used to be the money-lender.
He used to charge exorbitant rates of
interest but he provided credit at the
time when it was needed. If credit is
needed now from a co-operative
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society, the farmer has got to wait for
six months. A farmer has lost his
bull, and he has to purchase a bullock,
and if he wants credit, it takes six
months for him to get that credit. I
know that when the State Bank of
India Bill came up before the House,
the hon, the Finance Minister assured
us that 1000 branches would be opened
all over the country, that the State
Bank was goirg to supply rural credit.
Well, what is the result? How many
branches have been opened by the
State Bank of India since the Bill was
passed? Possibly 15 or se, or at the
most 20. But the promise was that
1000 branches would be opened.

Surr P. D. HIMATSINGKA (West
Bengal): Where are you going to get
the personnel from?

Surt KISHEN CHAND: If you want
to nationalise, vou will have to think
out in advance. Do not take a step
without analysing the consequences. If
you have no plans or schemes but just
embark upon a venture without any
planning, it will lead to bad conse-
quences, and that is what is happening.
1 entirely agree that there is always
an explanation, a reason, why this
could not be done, that could not be
done. But in the words of the hon.
the Prime Minister, we are not con-
cerned with explanations and reasons
why a thing could not be done; we
want performance. When the Presi-
dent representing the Government of
India is gracious enough to give us an
Address in which the achievements of
the Government are mentioned, we
have a right to ask, we have a right
to say that the achievements are only
on paper, that the real achievements
have not yet been attained. Regard:
ing personnel, there are small banks
all over the country, non-scheduled
banks, hundreds of them, situated in
small urban areas, each with some
personnel. What would be the harm
if all these non-scheduled banks are
absorbed in the State Bank of India?
You will be able to get the personnel
of these banks situated in the urban
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areas and transfer them to the rural
areas, to the branches of the State
Bank of India opened in the rural
areas. That is a good method of doing
it but it is not followed.

Then, I come to another item, the
irrigation projects. We have got huge
irrigation projects on which we have
spent nearly Rs. 900 crores in the First
Five Year Plan and we are going to
spend another Rs. 500 or Rs. 600 crores
in the course of the Second Five Year
Plan, making a total of Rs. 1,500 crores
on these projects. .They are very big
projects. You must have read only a
couple of months back the statement
of the Chief Minister of West Bengal
that our irrigation projects are ready,
water has been impounded, water has
been flowing in the canals, but that
there is no use for that water, and
water is going to waste, because the
land has not been developed. Our
method is that we have an irrigation
project, but we never think whether
the land is fit to receive the water.
After all, dry land cannot be converted
overnight into wet land. It is not that
water just flows and the dry land
becomes wet land. The President has
referred to the big irrigation projects.
The mover of the Motion also very
proudly said that we have got such tig
projects, that all the leading men of
the world coming to India, go to
Bhakra Nangal, they admire Bhakra
Nangal, they admire Damodar Valley,
and so on. We all feel proud and
show these to foreigners as the
achievements of this country, but they
are achievements only on paper. I do
not refer to the huge waste that has
gone on in the construction of these
projects, how the estimates prepared in
1948 were revised in 1950, then in 1952
and so on. Year after year revision
has been going on and the result is
that the cost of the projects has more
than doubled. Side by side with it, of
course, some information about leak-
ages also comes to us. There is a
scandal going on about Bhakra Nangal.
Some people say that nearly Rs. 10
crores have been lost on account of
fraud on the part of the contractors
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and engineers. The same thing is
talked about Hirakud, Damodar Valley
and so on, but leaving aside the money
lost by fraud, the money lost by the
revision of plans is enormous. What
is the purpose of irrigation projects?
To irrigate land. Can any hon. Mem-
ber stand up and say that because of
these big irrigation projects so many
acres of land have been irrigated, that
the lands which were having single
crop, are now having double crops and
that the yield has been doubled or
trebled? Can any hon. Member get
up and say that? Yes, we have the
projects and they are multi-purpose
projects. We have produced some
electricity out of them, some, not very
much. And that electricity is being
utilised really for replacing thermal
electricity, not for adding to the
thermal electricity. In most cases it is
a case of replacement and supply of
electricity to the urban areas which is
not very important.

I come next to the Second Five Year
Plan. The President has refer-
red to the Second Plan and the hon.
Member who preceded me has pointed
out that the Plan is an ambitious one.
Well, I do not agree with that. I
think if we are to progress, we must
have ambitious plans, because other
countries are progressing very fast
and if we do not progress fast, we will
be left behind. The world will not
wait for us. Therefore we must have
the Second Five Year Plan and an
ambitious Plan. But what have we
done for mobilising our internal
resources? I am glad some foreign
aid is coming to us and in spite of our
ill-management of the import policy
during the last two or three years and
our frittering away of our foreign
exchange, still, on account of the
foreign help and aid, the very acute
position of our foreign exchange has
been partly solved and with the assur-
ance that further foreign aid may be
coming to us, that part of our difficul-
ties has been postponed for some
years now. Here again, as the Prime
Minister has stated very clearly, they
are loans and they will have to be
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repaid, whether after two years or
after 3 years, and they can be repaid
only by increasing our exports over
our imports. These industrial con-
cerns must produce goods which can
be sold to foreign countries at remu-
nerative rates. We can sell even today
our textiles to foreign countries but
the rates are so low that it is not
paying, it is not remunerative and
we cannot export. Similarly, if we
are to export our steel and cement,
we must be able to produce them af
such prices that when they are
exported to foreign countries we can
make a profit out of it and earn
foreign exchange.

SHr1 P. D. HIMATGINGKA:
steel is the cheapest.

Our

Sart KISHEN CHAND: We are just
now thinking that our steel is the
cheapest. But when the new plants
go into production and the cost is cal-
culated, the position may be different.
Just now it is paper calculation and
we are thinking that our steel is going
to be the cheapest simply because our
labour is cheapest. We do not realise
that in spite of American labour being
ten times dearer than our labour,
motor cars made in America are
cheaper than those produced in India,
and I think the same thing will apply
to steel. We have been assured by
our Government that steel is going to
be cheapest in India and we will be
able to export a million tons of steel
to foreign countries which are waiting
for our steel. Later on, after four or
five years when the steel plants have
started production, the Prime Minister
will come forward and say, “We made
some mistake in ‘the calculations and
our price of steel is very high and we
cannot export it”; and of course, we
will forgive the mistake.

As I was saying, we have not mobi-
lised our internal resources. Our
taxation policy has been of such a
nature that there is nat much internal
resources to be mobilised. Even if
we get foreign exchange, that does not
solve the difficulty. Suppose we get
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the machinery for the 3 steel plants, i
still we have to spend on their con-
struction and working in India, on
the organisational work in India an
amount more than the amount spent
in importing the machinery. After ull,
the whole machinery is not coming
from {foreign countries, and a large
part of the machinery will have to be
found from within India and they
will have to be made in India and
for that we want internal resources.
Shall we be able to find the finances
required for their completion, in
India? Then agein, take the case of
the Railways. Of course, we will have
an cpportunity to discuss the subject
when the Railway Budget comes up,
but the Railways from an integral
part of the Second Plan and if they
do not deliver the goods, the Second
Five Year Plan will fail just on the
basis of communications and transport.

Sir, I have referred to and explained
almost all the points underlying my
amendments and so I will conclude by
saying that I wholeheartedly welcome

the reference in the President’s
Address to the banning of nuclear
tests and the non-use of atomic

weapons, but on the home front I am
thoroughly disappointed at the rate of
progress made by our country. The
summing up of the achievements of
our Government during the year 1957
and the prospects for 1958 as laid
down in the President’s Address may
be all right on paper, but the progress
is so slow that I am very doubtful of
achievement.

Surr J. N. KAUSHAL  (Punjab):
Mr. Deputy Chairman, I whole-
heartedly associate myself with the
mover of the Resolution in paying my
thanks to the hon. the President for
the Address he has delivered to both
Houses of Parliament. As has been
stated on the floor of the House, the
Address tells us what we have
achieved and what we are going to do
in the coming year. There is no deny-
ing the fact that after reading the

Address, one gets a feeling of thrill.
It is exhilarating reading. It has given '
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, us a word of cheer and it has also

given us a word of hope.

The difficult situation through which
we were passing some time back has
admittedly been tided over and we do
hope that we will be able to fare
much better in the coming year. We
are told by the President that our
production has increased and it fis
admitted on all hands that it has
increased. We only differ as to whe-
ther it should not have increased
more. We are also told that the prioce
level in the country has been main-
tained at a fair level and our foreign
exchange position has also improved.
As a matter of fact, the number of
achievements which stand to the credit
of this Government should make any
government proud of its achievements.

The criticism which has been level-
led from the Opposition benches is not
to the basic policy which is being
followed by the Government. The
friends opposite are only differing here
and there on some methods which are
being followed. All that I say is that
the policy of this Government, their
policy on foreign affairs as well as
their policy on the internal front, has
been accepted by all concerned and
we can

Suart BHUPESH GUPTA  (West
Bengal): And the Mundhra affair?

Sur1 J. N. KAUSHAL: . . . feel
some pride on it. I would only beg
of my friends on that side to name
any government which launches on
such huge programmes and yet does
not make mistakes.

Surr BHUPESH GUPTA:
which land it in such enquiries.

SHrr J. N. KAUSHAL: Mistakes are
bound to happen. We are trying to
improve the lot of the people in the
country.

We are planning on various fronts
and it is admitted that we lack techni-
cal personnel and we lack other
expert knowledge but then all these
things are not going to come in the
twinkling of an eye. On the one
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hand, we try to be very ambitious and,
on the other hand, we say that we are
very ambitious and that we are going
beyond our means. I do not know.
There is a contradiction in thought.
Either our Plans are ambitious or they
are not. My friend, Mr. Kishen
Chand, was saying that in fact they
are not ambitious and if they are not,
they ought to be. But then, the other
friend who spoke before Mr. Kishen
Chand, was saying, “Why should we
go about with a begging bowl to other
countries? If we do not have enough
finances, why make these plans”? This
by itself shows the confusion in the
minds of the Opposition whereas
Government is very clear in its mind.
It has framed plans according to the
needs of the country and is trying to
find the finances froin all sources
whatever. It is trying to find finances
from its own sources and any country
which has launched such programmes
of economic prosperity has always to
look to other friendly nations for help
and there is no harm in it. We in fact
are very grateful to the nations which
are trying fo assist us in our hour of
need and the country will always
remain grateful to them because India
has a tradition of gratefulness. The
other criticism which Mr. Kishen
Chand was levelling was like this. He
said that he welcomed very much the
declaration of the Government that
they will under no circumstances pro-
duce or accept atomic weapons but
then he also said that we should try
to curtail our Army expenditure, that
we should curtail our Defence expendi-
ture. I do not know whst this means.
The expenditure needed for the nor-
mal defence of the country has nothing
to do with the production of atomic
weapons. I am quite sure Mr. Kishen
Chand is not suggasting that a country
should not keep that much of Armed
Forces which are needed for the pro-
tection of its shores and for the pro-
tection of its boundries. The real
danger to the world is from the pro-
duction of atomic weapons which
threaten to annihilate civilisation,

which threaten to annihilate humanity.
India has declared from house-tops
that unless all the big nations 2f the
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world adopt the doctrine of co-
existence, unless they take measures
to ban the production of atomie
weapons, there is a chance of a big
conflagration from which no country
will be able to escape. As has been
declared by our Government, under
no circumstances will we produce
atomic weapons although we profess
that we probably have acquired that
skill. I think this is setting an
example which the other nations of
the world could follow.

Whenever we try to assess the
achievements and shortcomings of a
particular Government, we should be
reasonable and we should not try to
judge them as we behave on a politi-
cal platform. On a political platform
we do feel that as reasonable prudent
legislators we have to give to the
Government whatever is due to them
and if there are some failings, my
submission to the House is that they
should be taken in the proper light
so long as the intentions of the Gov-
ernment are as they should be of a
national Government. Even if we
have some failings here and there, the
country should put up with them., I
actually have no grievance because
the people of the country by and large
have given their wholehearted support
to the basic plans which we are
pursuing.

One call to the nation which has
been given by the President in his
Address is that the country should
save more, there should be more of
savings on the domestic front and
there should be more production of all
types of commedities. I am quite sure
that if the people of the country co-
operate with us in both these things
most of our difficulties will be solved
and we, as Members of Parliament,
whether on this side of the House or
or on the other side, have a part to
play in that direction in trying to seek
the co-operation of the people. Even
the Members of Parliament from the
Opposition should do this because
they are as much interested in the
country as we are and since we are
all at one with the idea that the solid
foundations of the country are being
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laid on so many fronts, we do hope
that the co-operation of the people
will also be coming in abundance and
more so, the co-operation of the Mem-
bers of Parliament because it is for
them to mobilise public opinion and
mobilise it for the betterment of the
country.

I would like to draw the attention
of the House to one reference in the
President’s Address to the Report of
the Language Commission which is
being considered by a Committee of
the Parliament. Well, all of us know
that language is a very delicate matter
and on the question of language, some-
times ugly situations have arisen in
the country. Recently, in Punjab,
there was an agitation for the protee-
tion of Hindi and we are all glad to
know that that agitation has been
called off on account of the effort
made by the Government of India. I
would only beg of the Government
to pursue that effort and to see that
such traces of bitterness disappear
from that matter. I would also like
to appeal to all Members of Parlia-
ment again to play their part in restor-
ing communal harmony which some-
times suffers because of the contro-
versy on the question of Ilanguage.
Although we should keep language
absolutely apart from communal har-
mony, unfortunately it does get mixed
up and it is again for leaders of public
opinion to see that people do not mix
up the two things because language
which is spoken by one community
does not become its own preserve. It
is as much the language of the nation
as it is the language of the particular
community.

For a proper integration of the
country, we had organised our States
on the consideration of language. On
that matter also, I have one submis-
sion to make and that is, as our Prime
Minister has been saying again and
again, that emotional integration of
the country is most needed because
physical integration and the removal
of geographical barriers are just a
way to achieve that bigger integration
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which is known as the emotional inte-
gration. On that matter again, I have
one submission to make and that is
that the bigger units in which smaller
units have merged have a part to
play in that direction. Sometimes, it
so happens that the smaller units do
not get their proper share at all in
the administration or in the Services
and, as a result, real good which ought
to flow from the integration of States
sometimes does not come about. On
that matter, the Central Government
has to play its role and the Central
Government has to watch to see that
the interests of the various integrating
States are properly protected because
it is only then that a proper sense of
cohesion comes about and the people
can feel a sense of oneness and unity
which is very essential for the planned
growth of the country and the econo-
mic prosperity of the people.

Thank you, Sir.

Surr GOVINDAN NAIR (Kerala):
Mr. Deputy Chairman, Sir, the key-
note of the President’s Address is a
high sense of complacency which, I
am afraid, does not conform to the
realities that we find existing in the
country today. He has tried to make
out that his Government, through
appropriate measures, has succeeded
in tiding over the difficulties that were
confronting us. This is a rosy picture
which he has tried to paint. It has
not helped us to bring down our fail-
ings and try to correct them.

We are glad that in the matter of
industrial production we have gone
up. We are also glad that we are
making progress in the execution of
our projects and in particular in the
construction of our steel factories. In
all these matters we are glad and we
want these things to progress. But
this is only part of the picture,

Now, when we speak about indus-
trial production, there is another aspect
which we should consider. What is
the position of employment? If the
figures given by the Employment
Exchanges can be taken as an indica-
tion, after two years of the Second
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Five Year Plan, the employment posi-
tion has deteriorated. By the end of
March, 1956, in the live registers the
number of unemployed was 705
lakhs, but now on November 30, 1957,
it was 8'86 lakhs. The difference is
24 per cent.

Again 18 textile mills have been
closed and the workers are on the
streets. With regard to the handloom
industry, even though we have made
progress in the matter of production,
failure to find markets has created a
very difficult situation for the industry
itself. Again, this is the case not only
with the handloom industry but with
many of the small-scale industries, for
example, the coir industry in our
State.

Now another factor which I think
the President has rather ignored in
his Presidential Address is the fate of
the Second Five Year Plan itself. I
do not hold the view that we have
an over-ambitious Plan. We did not
expect according to the Second Five
Year Plan more than 10 per cent.
of investments from our national
income. If you compare the figures of
Ceylon you find that during the post-
war period they have succeeded in
investing more than 12 per cent. In
Japan the percentage is more than 25.

Again, with regard to the increase
in the national income we expected
only a 5 per cent. increase. So you
cannot say that we had an over-
ambitious Plan. And today nobody
is speaking in terms of the Second
Five Year Plan. All of us are dis-
cussing about the core of the Plan,
about pruning the Plan, about the
crisis in foreign exchange, about the
crisis in resources. This is a very
serious state of affairs and it is our
responsibility to look deeper into the
question. I do not agree that the
crisis of the Plan is concerned only
with foreign exchange. If you look
into the figures you will find that even
in the matter of small savings we
have miserably failed. It was a
hundred crores of rupees that we
expected through small savings; we
could collect only 39 crores within the
last nine months.
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Again, with regard to taxes, have
we succeeded in imposing taxes in
order to implement the Plan? We
have not. As far as the States are
concerned, excepting in one State, no
attempt was made to raise revenues
through new taxes, and it was really
unfortunate that one of the Central
Ministers, when he visited that State,
went to the extent of blaming the
Government for raising new taxes.

Again in the matter of small savings
if the Governnents take and, of course
I agree, if the Members of Parliament
and other public workers take an
active interest it would be possible
to raise larger amounts. That was the
experience in our State. Recently an
attempt was made there and it has
proved that if proper approach is made
it would be possible to raise the
money through small savings. In all
these matters, in the matter of raising
resources, not only in the matter of
resources including foreign exchange,
in every sphere they have failed. That
is to be admitted. Again we have to
look into why this crisis in the foreign
exchange is.

Now according to the statistics pub-
lished by the ‘Economic Review’ it
seems that out of an allotment of
Rs. 760 crores allotted for the private
sector- for five years, Rs. 560 crores
have already been expended during
the last two years, and my friend who
spoke before me has pointed out that
almost always this foreign exchange
was misused. I shall not go info
details but suffice it to say that you
have upset the entire strategy of the
Second Five Year Plan by playing
into the hands of the private sector.

Recently the Prime Minister was
saying that our Finance Minister,
Shri T. T. Krishnamachari, has
succeeded in creating the proper
climate for foreign loans. What is
the climate that he has created? He
has been emphasising and over-
emphasising that the private sector is
quite safe in India and that all kinds
of encouragement will be given to the
private sector. I am not against
giving encouragement to the private
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sector, but it should not be at the
expense of the public sector. Unfortu~
nately that is what is happening
recently.

Now, of the Rs. 110 crores which
we have succeeded in getting from
U.S.A, it seems Rs. 83 crores are for
the private sector, which means that
the private sector dominates in our
economy, and it has been admitted by
the Governor of the Reserve Bank
that of the
cent is in the public sector and 961
per cent. is admitted to be in the
private sector. In short the Govern-
ment is giving all aid to the private
sector and the monopolists to streng-
then themselves. This policy cannot
help us to reach the goal of socialism
which the Congress Party was trying
to preach during the last few years.

Again if you look at the investment
policy, which has been very well
revealed during the recent enquiry
regarding the Mundhra affair, here
again, when we were straining for
funds in the public sector we had
been playing into the hands of the
speculators. I do not want to go into
those details because, I hope, we will
get another opportunity here in this
House when that enquiry report is
placed here for discussion, but I want
to point out only this that the entire
policy followed by the Government
was one which defeated the very
strategy of the Second Five Year Plan.
Then with regard to the food situa-
tion it has been said that we have
been in a position to tide over the
situation. Is that a fact? It is true
the Government has recently decided
to stop the fair price shops. Actually,
the position in the countryside is
different. It has been admitted by all
that because of drought various parts
of the country are almost on the verge
of famine conditions. What is the
position in Rajasthan? What is the
position in Eastern U.P.? What is the
position in Kutch? What is the posi-
tion even in Bihar? In all these areas
because of drought we have been
seriously affected. Is there anything
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¢ in this Address to show that the Gov-
| ernment is seriously concerned in
tackling this problem? I do not see
anything there. Of course, it is said
that the Government is aiming at self-
sufficiency. Is it an impossible thing
for us to achieve self-sufficiency in
food? Not at all; because there are
more than 120 million acres of waste
land and fallow land and in the
villages 10 per cent. of the agricul-
tural workers are unemployed. If you
can organise these people, if you can
help them, if you can utilise them to
produce more food, it would be possi-
ble for us to solve our food problem.

Now, this question of food is con-
nected with land reforms. It has been
often repeated by the Congress Party
that they are for land reforms but
during these last ten years unfortu-
nately they have failed to bring in
any land reform worth mentioning.
But the reason for this has also been
given by no less a person than the
President of the Congress. Sir, one
should owe basic loyalty to the basic
ideals one preaches. Unfortunately,
in many States the Congress is
manned and controlled by landed
interests that they have hitherto failed
to . . .

Surr SHEEL BHADRA YAJEE
(Bihar): Question.

Surt N. C. SEKHAR (Kerala): The
answer is here.

Surr GOVINDAN NAIR: The reason
is that they do not want to touch the
goose that lays the golden eggs for
the Congress Party. That is the
reason; there is no other reason why
you have failed. Not only for the
last ten years, but if you remember
the Karachi resolution, you have been
demanding land reforms from that
time onwards but, as I said, even after
all these years you have not succeeded
because of the hold of the landed
interests. Otherwise, what is the
reason for your failure? Our Govern-
ment in Kerala has made a humble
attempt in bringing forward a land
legislation but unfortunately even
after the Gauhati Congress the Con-
gressmen in our State do not seem to
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give their wholehearted support to

this step.

SHEEL., BHADRA YAJEE:
Even before Gauhati we had land
ceilings in West Bengal, P.EPS.U,
Saurashtra and other States much
earlier.

SHRI

Sart GOVINDAN NAIR: The real
question is, if you are serious about
solving the food problem, you cannot
solve it unless the land relations are
changed and unless the ruling party
takes interest in this. Of course, I
know it is not a subject of the Centre
but the ruling party has a voice in
the matter of State legislation and as
such if they want, they can do
Unless that is done, I do not think all
this talk about self-sufficiency will
take us anywhere,

Then in the present context, it is
deplorable, as has been pointed out by
one of our friends here, that 60 per
cent. of the water which we have got
by spending crores of rupees is not
utilised for agricultural purposes. How
can we justifv this? 60 per cent. of
the water which has been produced
as a result of spending crores of rupees,
even when we are faced with such
difficulties, is not made use of for
agricultural purposes. Again if you
look at the position of co-operatives,
which are meant to help the agricul-
turists, what is the progress we have
made? It is really disappointing.
Unless these questions are properly
tackled, this talk of self-sufficiency
will not lead us anywhere.

Now, our friend on the other side
was referring to the language ques-
tion. I am glad that now the ruling
party has gradually drifted to a correct
position. But in order to get into
that position, a big agitation in Punjab
was necessary and the struggle led by
the Dravida Kazhagam in the South
was necessary. Why is it so? 1 feel
that it is the wrong approach from
the Centre that is responsible for all
these difficulties. You have to accept
the diversity in India; you should also
understand that in spite of political
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changes there is an underlying unity
of India also. You should not be
taken away that diversity is the only
feature. That is not correct. You
should not forget that there are diffe-
rent languages, that there are diffe-
rent cultures and that all these which
go to enrich Indian culture must be
respected and developed. The scant
attention paid to that is responsible
for the present state of affairs. If a
Bengali feels proud of his language,
if he feels that his language is richer
than Hindi, why should any other
Hindi-speaking people feel angry
about it? If the people in Tamil Nad
feel, and rightly feel, that they have
a very rich language which withstood
even- the influence of Sanskrit, we
should also feel proud of that langu-
age and help to foster it and develop
it. Is that your approach? Unfortu-
nately, it is not. I do not think any-
body will disagree that we should
have a common language and I believe
that nobody will disagree that that
common language should be Hindi,
but the way you try to impose it
makes even your friends your enemies,
If you can stop that, if you can have
a realistic approach, if you encourage
the different regional languages for
growing and flowering, then gradually
with goodwill I am sure the entire
nation will accept Hindi as the common
language.
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SHRI SONUSING
PATIL (Bombay): What
the approach?

DHANSING
should be

Surt GOVINDAN NAIR: Just
opposite to that which you have been
following. Now, our friend was refer-
ing to the fact that India has been
divided on a linguistic basis. Every-
body thought, especially some Mem-
bers on the other side thought, that
this division into linguistic provinces
will affect the unity of India. Now,
it is more than a year. Let us examine
what the result is. Has it affected the
unity of India? I am sure it has only
strengthened the unity of India. But
there is one place, one State—I mean
the Bombay State—which is not
organised on the basis of languages.
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The result is, you know, that there is
discontent among the people there,
both among the Gujerati section and
among the Maharashtrians. Well, we
were all speaking about the decision
of the Parliament. We were -also
telling that if it was not acceptable to
the people there the Parliament would
reconsider. Unfortunately, nothing
has been mentioned in the President’s
Address to show that the popular will
of the State of Bombay will be res-
pected. Are you waiting for the
people there to agitate, to fight for it?
Then, you know that things have to
be decided democratically. Then, you
know that you cannot go against the
will of the people. Why don’t you do
things with a grace. Why don’t you,
when you have allowed all the other
people in India to have their States on
the basis of language, allow the people
in Maharashtra and in Gujerat to have
States according to their language? I
believe Dbetter sense will dawn on
those people who are at the top and
they will concede these linguistic pro-
vinces both to Gujerat and Maha

rashtra
L3

Now, about the foreign policy, it is
all well-known that we fully support
the policy that is pursued by this
Government. In this connection, I
want to make only one remark. We
are faced with a very serious situa-
tion. Now, our friends, the U.S.A.,
are arming the SEATO nations and
the Baghdad Pact nations. They are
trying to arm them with atomic
weapons. In spite of all the peace
talks, even a person like XKingsley
Martin is doubtful whether America
can retrace its steps from its race of
armaments. Recently he has made it
clear that the entire economy of
America is now based on these war
materials, war industries. Again, no
less a person than Bevan has recently
told us that the way they have found
to get out of the recess in which
America has been placed is by spend-
ing more on defence. So, it is not
only a question of war or peace. It is
a question of maintaining the economy
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of America with the war industries
and this armament race should go
ahead. In this context India has a big
role to play. The President in his
Address was referring to the numerous
hon. friends and guests we had during
the past one year. This shows the
great prestige India has gained by
following this policy of peace. It
shows the great place India has already
occupied in international affairs and
as such it is our duty to see that the
tension that exists today is lessened
and I believe that India will play a
very effective role in future and that
it will lead to a summit conference
which will help to ease the tension.

g {Ta mewy @ AR (U HIA)
gugwurfa @i, N am S F A
HOETE BT SEqrE safeaq fear g, ®
AFT A ANGT FIAT E AR I
AT FT AR IBT I FF TF-I7 A1
FY FTH ATETL FT €I ATFSE FIAT
Hrgar g

qdg ¥ azer aw, fS9Ar s 7
T R SEAT €, SHET I
Teeafa & g wiaran g2 ama-
U F AL L, AATL @I T ST FFT
T A F FF A1 A4 aUE @ ¥ S99y
T | 3T I FT GAT I/ T AT
A aql ¥ & 4T @1 g AW ;W WA
Y waarl § 39 aw #7 guq & fF oF
AT ATH FY TBAT F T FY T @ FT
g7 g § MY 39F grawry § F J4qw
TH 934 AT f4ad gar F oagi &
ux WA wERy A fawm, wEw
T 4gr fF g9z qEmd Y W9
A8 P, eETA A AR T owwm W
TEAT T 4 HTE WIHT TBCAT A
WM | YA T FR 3T 49 T agq
faai & agr 33aT & | 39 AT FT g
A7 wrazd & F SR AN A AR AT
U FF I FloAA § Fwmw W
Tga & e Tw fen 7 azA 4
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F O MIAFAT & | ST T
F1 q{ arfaa AT FL AT IATRT KT W
fafg egm ZAT arfgd wls o 38
YqEGT A g1 OFAI g | A ¥ USY
I 7 & ST AgArag @
g FE T AT ATFT @ AT FeR
T § T A FT Ae F T gHA
@I FL FH FT AQATAT AT, GF
TF T UEAT 1 THIATT Tg1 g1 AFAT & |

g atd g ahvam & arigd
IT-a9E A & | SF AIA-qHE H F3
AEHAT AI-FIET FITATHT T Ieorg 21

e & faa, fawa afsm saora &
faa, s @ @ 1 19 37 F fag
frs armt § 99 @8, w9 g7 0T
ga9 g |

7 38 FEax X @ aig #1 #9i
@R 1 @y & ¥ =wE awiog
T ARW 1 @R aw gr sae
W & I AT W &t #7X fagre
# aga a3 fged 1 o=y fauga o
R §%ar § | SUW & fawe F 9 a9
W 7 faw a+d @ iR S9N
FqEifoell § S g@ F FRO
LSRG B X O A B
AT 8, 999 e foer et & 1 92
T Aga faet & Fratfaa gm 1 s
SO W F AW T Y g,
S wfq aga F g & AR WY
Sar 5 gg gty JteET § SEET
WTE T &N | 39 AR § SHHT
T {990 7 qraY, IHaT 9o  F qTH<
aH aSr faemn g g AR WO oW
A= & ary R S9] New F At
1 faaEm it | e S| wRE ar
qET ST & 9T AGL § | GR |
F FIAAT FR [ H A AEAAFAA §
ITRT AR 9 dTH T HET g g |
TR & faa gamgaeg s
T IT JEN FT T FL qD | IfFA
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fE aig #1 oY AT ¢ foEd 9T
a1 E¥TT 49 7 «fg g ger a1
S IR 2, dl IqF FO7 IO A
FT IeqTeA Al aga dgdl @ 1 Tl
W "R & e fewr 9gar g fF
fdz aty 1 aF aXF oW 1 |

hama A e dd, @ g
I9F AR 7 § 78! S f g9 wfafeesa
Waq § FWT WY 98 FE TS § AT AGY
T R AW A arfeazg AoSW
T & MR e feemur war @
a1 G | § IME 98 I8 Tg AT Fg
T E a1 g FAT FE TS &1 a1 /e
# SEr F1 ST W@ E, ofFT @ wF
AT 917 & T o § g &7
EAT faTaT ATRar § | 9g IR 7 AN
g & 931 g, SRl ) @
FRATAT 7 ST TET I q1T J
WY | IF AT FT A I3 @0 FQT &
R e § gg 9 A § fF g
& =1 39 gfafssq waal & ageat o
Y, ST Ffemal 7 AR e
# I FY reREFAT § AT TGN | GG
= faare & 919 9 e I fF
FAAT 30 WaT &7 qfqweT F qTH
T El, 7 gaEl & ;X 1T FT W
feamr =war § & sasr g glawn
9§ T HEAEFAT B |

W, 99 qg a9 § A a9
@ @ ar 73 e @ g O Aeet
FY ATHEAF AW §, S gAT F@ AR
T TIHT TAHT A | ATH W F
famfen qee 99T ™, [ T 99
STt #1 wrwfeRs A g1 TS 1 afe A
WAl § S 939 21T §, WK Ig A
fear stra 6 & gwerta af@re &, 91.qfq
A oAt @ aw § faew owm g
GIAMT § T FT, a9 d 38¢ @ E
WA guEEr 4 qEar o &
fom geel & ST F1 3w fagq @

i
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[Fo oo 27 ameA]

g9 A9 & FUR FEAT ¥ a E,
I @A F fad faliv wF R & waew
T 1 T R E, SAF & @ fored
Fr &0 faady &, ST 9w F o
wee T F1 fowz o faem g &,
foae & G 3 § I %, S!S
@A fama & @@ ot s A
Rt wt faer w3 S fqar s
AR IJAHT 99 oqq g fogr sy, v
I 3T TG FT faeilt q98 & &
ferd FvaT agar &, @ A1y @ fF I
qE 5 W TET a=ar § | S qgedl #
gre T a1 av= g, 9w 79§
S F7 §, gia §, SRy g
% afz gaeg & w98 § 5 S
T ¥ AN AT AT qF a1 A A 99
FgT =AY 2, 3w afs 7w 92 @0
FT TEASTTF 49 § G077 ¥ 1S AW
ST & wfafafy g agt A & av s

IAF AT T T g SR Q@ T IAF(

HIHRAT Fe7 &F a1% I8 FI ST A0
qifa § oo fad F1 syaear qyar
fgd A SHF! =FAT T & a7
wET T R & A w &
T FT FUL § Y000 TET T
99 q9 § @9 FH F AHFL &, 7]
TF fadt & gafas #woey |
T3 & faF Y, 000 To TF TH HIEHT
g F AT GRAT & | AT q
ag AT WY TE , W Fifreagldr
F HUIL G FA H g7 @AT grar 2 |
A arar FAEEAT I@T AT dr RY,000
AT T ¥ AE OF ARH AT
a1 & fad | wifeceyddr & FRew
@A #T @97 IEF FAT HAT 2 |
fesdt 1 gx A 40 AT 99 qEHA §,
T2 @R & AT uw gm AT
IF=r | AT 37 79 AF AT I@T 29
TATAZ AZCAALATATR, ST FATH
qz ARH; faaAt w2 =TT FT T
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frer gorr 2, fwy ag ma swg o o
TFEA T, AW & rE IgRT il T
H1 95 T § WY 919 & a3 Far 38
freear | & ug fadza fear =maan §
fF S T F1E AT sygeaT FAT TR |
¥ fafeaa &¢ & aff &g awar v ag
7 31 6T OF Fra AT garg F G647
g it f5 & 73w gafew &, fasw sora
A3 g | A 4 39 AR A wHiag
FTAT q1EA1 8 % afx 57 A7 9aa) &
AT FT W AE qIF G99 K GG
AT &, 9 A9 Fe F qaEq T 3,
ot 5 3§, 59 # qshafa R ER
AEIWAR] A0 AT A FET, AT F AW
ST 73T WTAT T AT IFT T FA,
St e | faama T awy 3, T A
T T FFFA &, FAM1F IAH! @H
F FH F I g9 I g AR fame
AT FCHTY HAT FT TE( & SART 47,
oA 3I9RT F2E v § ag AIT HIA
frata &> 7 Sar #v I Ay #
o YT FT Jer 2, zafae o
ATFAAR] HT TAR ATFRCAF qAT &
T FAAT ITHT TFEACAT 7 0T WG
T AR OAT FroET g =ifEd, fer
AT TR 9T G 1 AT ORI AT
aqr 2, F1 3 wwEd Y 2, FT @A
g wwAl A fogedy G o
S AR 373w fer ], F3 @m
FIT TF ITFRI AG g d I grAATT
4 T &, 8% &1 o uF AR wes
gfaar awwR F7 3T =A0f6d, 98 A% €
f& owfers weg &1 99 9%, IJAF
o 7 F% 5:3g 987 FIAT 92 T 9fL@T
F qfuT AN HT RATT FIHT LqT
€q 9 gEAr 99 a7 ®EEd &r
&7 0% friR wTAT 98 | § gafen g7
Fzd1 § i o famr 91T #1 SfraT uw
qArE wgex &1 faarm qzar g, a8
sfras o ST fyamm @ 517 foaar
faam faar & 48 99 gFar & 39
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FAATT T F1 a<AT g5 arefeafad &,
1 g Wt T WA A1 g1 JAHT AT ed
fir gore frdlt oeer & agEan 4@
FQ@ & wiw ag & fau 396 oF oAl
frar w1 AT w1 fr fomd sga
qi, §: g9 0T 39 19 ¥ fae s
YT FCHRIT I 147 FY AU F 57
3T @I FE A TH GE sfaad
BT g A1g &1, e &1 1 Ak g
ae AT qraF AT A W gET v A
Tg g T FIE AT gWI AR
fF g% fod ua ot T AT &
ST HTEfENE GFT A | gIEdl &
FH G AR 9¥ g freme §F
SH @i a9 g & ;T #q
AR & dl 97 §HEIed
Aaq faa & faw  mgmr g
=1fgd | I8 VAT GLEHEL F FIT §HT
arfed =T ua fod e &1 F
sa®q FIA! ATMEH | §F AT &7 HIT
¥ T F & Aqre faerrn avgar g
Fifs & oF fral F1 sar g, S oF
g5 § 93 g g fma &
HFe IJw IE@R & FIC AT F
ool 9, EAE 4 ;M A fFowag-
g Wt g1 ST A A IGFC FA
ferwa #1, aga @ew e, aga are-
famu &5 @ AR SWar & W I
fere &1 Far  fowmw gFm, @
faogm 7o @l ® @@y, fF
§ 3% avae § QAT 4 Fg WIE |
g wE THI-AFd g T AR udy
grar fa 9 a9 ®7 w0 AMfEE WK
39 W § T o7 frudas gem S
&1 &R, AT ST A | T=al &7 L1 |

4 78y sfaq qmat fF qeEe
FT 3T HIT 1T @4l F0F 41 I8 He
T #1E oY Ao w9, ey gee)
T T IAF FIAA Y wTHRfeuTw Tawe
FTA § Hls AT AT T & 5F ;T
104 RSD—5.
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ITHR! X HA & fa7 FE T F1E AWM
g =fgd

AT FH X I1E § FAA TF 0@
AT FgaT 0gam g, foraat g9 3u-
g a-g9g ¥ § | 39 AWML |
TER 9EE T ST IEA-IRT FH |
am & fag a3 Tl wR arfEaat & wia
FI & I9 I UAfT 7 Sfaq mread,
@R AT 3@ ¥Fe fFar 3 1 9y 919 7%
g f& WS ST ;TRHY ATAEET #1o39
® § FAG AT AT g, AOAT i
F TAHL, AT FT TAATAT FATHL
gaL G ATHAT FH FT AT FA1T
& a1 QT 8, a8 &mT iR S anas
gl &\ S afFaat, s afsqarr g,
AR KT THR S qrich Fgoar gan
T FT T g T a9 W A F
qeaafq & 3@ W A0 qE9 AR
¥ FFE F& UF 9 FEAqW fawq
F1 T ST LT &7 =74 fEomar g o
fog Tt # @ TARAT AfET R,
i TEEar 3FT AN F SHAT
& o @9TE T T quTA @ § |
Ael, =W 99 @0 & a9 g, F 39m
U 3T R ge & Wik 3w
ghrai & faq AT © w1gd § a1fF S
g foF @5 1 3@ @ ¥ U
g A= § o) gT AT FHT gFE
qedr & 37 Ul F1, 9 fF wfafe
e & | safad S owa #r anf
Fr fifa g, sy 3fic & 78 o @ga
TEeaqel FEr S g 6 o7 afegat 9w
AT, T qAH g fearEa
ST AT T TEer &, ST arafes
2, FHANFY &, § U WHEAAT F
ufq seam F R E | S g T ek
FY qEAAT T §, I TIFC FOqET
Fifw 3 ATEaT & qfq T w9
AR IEE grEaar & feaad 9w
9T AN § | WS S S g,
% 7g aqmr T G i ¥ 39
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[70 mamy wy wvex ]
|/ A gaTe A =TT wrefaEt & F%
S uF fRedY 9% F W gens, afFT
§ g% fawar @ 1 Ifaws & O
§ foa o afl & 37 74 M A
ST EH 4 STAFT AR I | qrfeeearT
gret o IAFT fESdl wY A99 wsd A
§¢ foar | v 39 a<g #1 gfaw F
AEAT A & QA F1 AT AT ATAT-
§F g | 9F W@T AN, S@fh ArEH
fafaeeT ot & oz *ar & G gzami
& R ® W fear smar § ofFT 3
1 g facell & ame § 1 3 faet
FT QATA ALl &, 7 AT AWM & HT
AR FIX gwar gar § | g9 facr
¥ warer &1 qafwa) & qare ¥ &% 49
fastan o awar @ 1 arfeea 7 g9
ST FT FT AGL TS qFAT & ¢ TZA

fafreex & @17 9% foq 2g  wer

AR TET &, TR TF T N 3
A3 95T AHATE AT TTHIL A qRRET
& faare Wew fFar @ 7 @@l @
F1eee FAT § ¥ 9rq &7 6 ag @A
gzar g % = amefaat & A< aMAr
SATE TS AT AT TATE TE7 TH THH
griee W FT qfor Z gl fwaar
g ofT R amwd 3g uF mgeq
gz ¥ 1 fadr wgmE few wroor g,
gF TIEFAT F FI gRAT a1 17
g o fazg & 33 fgs mr + @g
faxa 77 @Y UF I & A A <@
¥ @l 9% gET | 39 AX 9l
& wife 9=, wr-natar 1 gard g
Siar &; gufag @ #gar wgar § 5
AT ATTRE & ST ATR AT E, U
9 HTFAT AT §, I FAA FT G A
afFw & o

Surr KISHEN CHAND: Sir, we got
the impression that they were smug-

glers. The Prime Minister said that
they were smugglers. I suppose that
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if they were smugglers, then . . .
Panpir ALGU  RAI SHASTRI: |

There was no question of smugglers.

Sart AKBAR ALI KHAN (Andhra
Pradesh): He said that they were
smugglers.

PanoiTr ALGU RAI SHASTRI: They
were not smugglers. No doubt there
had been some cases of smuggling.

Sart AKBAR ALI KHAN: That was
one of them.

Surr KISHEN CHAND: At least
that was my impression.

Sart AKBAR ALI KHAN: This is
very unfair. That was not his idea.

Panbir ALGU RAI SHASTRI: May
not be so. But that was my impres-
sion.

Sart AKBAR ALI KHAN: It is a
wrong impression.

afga ey T e« Ay arfaq
Tg1 g i & Twew 4, 9 SaTT qgy
a1, ag ATTHT TFHGT g1 TFar g |
T e 4% a1 § 5 g9 faedr
T qEaes I AW & T A SAIST
STEFATE | T AT E | F qF FgAT
FTEAT § fF w39 a0F 9% g9 et
FT AFAT FE A FARE W, QI
TSt & 19§ awAdr g 5 3@ aw
F1 TErege s gen i d oo 59
feareal ax amaE T & 1 W Fg
WrE o2 § fFag av omrwd #) aq
oY, @ X W1dwe FT FT qa1A & 74T
3zar & | widee GRar T, fRT @
oTar & fF ewres & arg o, 4 Ay
=19 TF qry 3 g gHar § | AgH
fafrre< e & quya 7 S wré Fga1
e & AR qF Fq 9409 ¥ fowed
FW & # I fAaga-qd, FaET JTEar
g T fRardy 1 FFT FEAT A8
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¥ ag 91 warfag &1 92 39 9@
F1 g § forad Gt Taar @9 giar
g qaTE F (AR K | AR ATUG
9T 9gR fwar o gwd fan seee
fEar s 31 @ Az W E &
syt aferm g3 ad gor AR fi
78 @raq § fo ag av g9 faosfr star
AMATE | JISHGTAH, & T2 FHgaT
Tgdl § f6 9 o Y W @9 A
g0 &, e o dgw frame o 5
AT ART §, 9T TSI B qaATH
AT A0 fF 37w 7 fewmza 3
AE & T gW IH aIg &0 AT W
AIEEAT F & aF I @AW FT Sedrg
A 2 F wwad € fF 3w oavg
B AT ZAIR AT FYE wEed A Ad 8
99 g9 I97 gRE #%3 § a1 Ja
TR I E | o9 F3 94 & fow afeony
£ g0 91 & TEHT qAT AT @Y
wear & SfeA zad gw  faedr
R 3OE & framr Sw ady &) foar
g 5 0 wme &1 amgeadr faar
a7 qifF &Y @rer &I T &
aaE AR osTaA fafreae @iz o
amasfagnd fv @ a7 & gam
FT FET FIE AT TG T &Y I )
AT q@s ¥ F99 FY FFw 7 A0S
a3 g § WL AW A7 @
ST F AT WY U g9 avE
F 99 Tl feama awwe ofe
T ST FATHT HIT GETAAT T ASAT
AT § T WA & 9fT wery F7 @
§IAFT@E I 39 fadaw & =g
§ Tegafa & ARTAET F1 T FT
g W gifew qwdT F@ g1 W
T qRE F A7 3 gafaa aw wd
g a9 g gur = g

Dr. P. J. THOMAS (Kerala): M.
Deputy Chairman, Sir, there are some
very heartening things in the Presi-
dent’s Address. But I am afraid that

certain other realities have not been '
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given the prominence that they
deserved. 1 am speaking chiefly of the
economic situation, especially the
Five Year Plan and all the things
connected with it. Well, I do not say
that there ig a crisis in the country.
There are some people, economists
included, who speak of a crisis in the
field of foreign exchange. But per-
sonally I do not believe that there is
a crisis, nor do I believe that the
present Plan is over-ambitious. But
unfortunately we had not made suffi-
cient preparation, administrative and
otherwise, for carrying out our Plan,
and therefore we are, really speaking,
in difficulties. There is no use mini-
mising those difficulties. I do not think
the President has given sufficient pro-
minence to that aspect of the matter.
At this time our people should know
what they have to do to get out of
the present difficulties.

Now what is the fundamental posi-
tion today? What are the difficulties?
In my opinion, the basic difficulty is
regarding foodgrains. Now the ques-
tion of foreign exchange today is an
important one; we have been exhaust-
ing our forelgn exchange resources.
This is due to large imporis of food-
grains from outside, and also defence
material. But this [atter cannot be
avoided. The other can be, should be.
The internal situation is also due to
tack of foodgrains in adequate quanti-
ties. 1t is said that food prices have
gone down. Yes, probably of wheat,
and not really of rice. There is no
indication of a downward trend
in the prices of rice. The popu-
lation is increasing and pecople are
eating more and more food-
grains, and we cannot expect that we
can tide over our difficulties so easily.’
The Foodgraing Engquiry Committee
has told us that in the next few years
we will reguire two or three million
tons of foodgrains at a cost of Rs. 150
crores per annum. This is a very big
sum indeed. Rs. 150 crores per
annum to be spent on import of food-
grains! Now, there are people who
think that by increasing production,
we can tide over our difficulties. This
is apparently the opinion of Govern-
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ment also. But I do not think :t is
practicable, if you mean all the food-
grains that you require. Why do I
say so? It is because in the first place,
foodgrain production is not a profitable
thing as we control the prices and
there is no encouragement given to
the agriculturist to grow more food-
grains. Secondly, harm is being done
by hasty agrarian legislation. It is
said that by merely bringing about
land reforms, we can Increase the
production of foodgrains. On the
other hand, its immediate effect will
be to reduce production. That has
also been our experience in the past.
People who were producing much in
the past are awestruck by the big
promises made by the Congress and
other political parties about blindly
giving the land to those who work on
it. It may be justifiable provided we
can do it in peaceful way. Mr.
Govindan Nair rightly said that, if
the Government wanted to increase
production, they must give the waste
and fallow lands to unemployed agri-
culturists. We must colonise young
people in forest and poromboke lands,
where they should be given all facili-
tites to cultivate and become good
farmers. What has been done in this
matter has been very little, so far as
I know. Thirdly to increase the pro-~
duction of foodgrains, especially of
rice, you must have favourable wea-
ther conditions, but too often weather
conditions are not favourable. There-
fore, it is difficult to have an assured
production of foodgrains in the coun-
try. That is why in the past also we
did not depend too much on rice but
on other cheaper grains, dry grains as
they are called, which are easier to
raise and also on tubers like yam,
tapioca and so on, in the South. In
my opinion, there is no real dearth of
food in the country. If you mean by
food only one or two food grains like
rice or wheat, there is dearth, but is
it reasonable to expect that a country
should be fed only by a particular food-
grain like rice? Take Maharashtra and
Gujarat where people have diversifi-
ed their food. They eat wheat, rice,
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other foodgrains, pulses and so on. In
fact, those people are not a burden to
this country at all. The trouble comes
chietly from the south and also from
the east, States like Bengal and Bihar.
These are the States which are causing
all this trouble. In those states there
are people who eat rice as if it is
absolutely the only food. Can any
Government tolerate this? Why does
not this Government stop this? In my
opinion, the only way of getting over
our difficulties about foodgrains is by
reducing the quantity allowed to each
person. In the past I remember that six
ounces were being used per head but
today even twelve ounces is too small.
People have got into the habit of fil-
ling their entire stomach with one
foodgrain. Cannot this be stopped?
The fear is that in a democratic
State like ours, you cannot make
unpopular demands on people. Surely,
if you want to tide over this difff-
culty, you have got to give up such
cowardice. I am not speaking of
regimentation, though even in a demo-
cralic planning, some regimentation is
required. If you really want to have
effective planning, this must be done.
In my opinion, merely talking of
socialisation of food-grains, and of
increasing the production of food-
grains is not adequate. The Asoka
Mehta Committee believes in some
socialisation being carried out but to
what extent? Whether it is whole-
sale or partial, to my mind it is no
solution at all. We must really make
a very bold and definite effort to
diversify our diet, particularly in the
east and in the south. And this is
practicable.

Then, I come to another point. Our
plan has been framed with the goal of
a socialistic pattern of society, of
equalisation, and the way we have
been thinking of carrying this out is
to allot part of our production of con-
sumer goods to small agencies, to the
small-scale and cottage industries and
so on, and also use the co-operative
method in order to bring into produc-
tion many more people who can
engage in self-employment. Unfortu-

nately in this direction our success has
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been very limited. On the other hand,
the private sector has gone ahead, and
in fact if in this country we have had
increased production at all, particular-
ly in industry, it is largely due to the
private sector. This is not to say any-
thing against the public sector, but it
is true that the private sector has
come to the help of this country, and
they deserve credit for that. China
has increased her industrial produc-
tion much more than India has done,
because she has been carrying out a
really planned type of production.

Many people talk of equalisation,
but what do we actually find in the
country? There are a few large cities
with increased industrialisation, better
housing, big demand for labour, and
so on, but this is only in cities and in
areas near large industrial factories,
that too in certain States only. In the
other areas, in the smaller towns, in
the rural areas, there is hardly any
increase in employment. As a matter
of fact, as pointed out by one speaker,
the unemployment situation has cer-
tainly gone worse. The statisties
given by Government sources are dis-
turbing, particularly in some States
that I know of, for example Kerala,
where unemployment has become
worse in the last two or three years.
The equalisation that we have hoping
for, the encouragement to the small
scale producer, the encouragement to
cooperative effort—all this has been
too slow; I do not think that we have
made much progress in the matter.
This is largely due to the fact that
there has not been popular enthusiasm.
The Prime Minister has been talking
of emotional integration. Emotional
integration can only come if there are
younger people coming forward, peo-
ple who are capable of enthusiasm.
Also we require officers of a different
type. Unfortunalely the officers often
are of the old type, old people who
have been engaged only in file work.
I have seen lately addressing a study
group of N.E.S. Block officers. I did
not find very much life in them. I
also remember addressing groups of
university students and they were
much more active.
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Blocks, mastly you have people of the
old type. They are familiar only with
files. We have to find younger offi-
cers, officcrs who have imagination,
people who know the countryside.
Find such people and give them the
opportunity. That is the only way of
really advancing in the matter of rural
improvement. I agree that much of
our effort has failed on account of lack
of enthusiasm.

What has happened? Take for
instance the plan for loans for con-
struction of houses for the low-income
groups. The Government of India has
been providing for large grants for
this purpose. But in some of the
States, particularly in one which I
know of, till a year ago, much of the
grant has been utilised for making
houses for clerks and officers. Very
few private individuals could utilise
this help because when ordinary peo-
ple apply for loans of that type, it is
a very difficult process, taking several
months and unfortunately, these peo-
ple after spending some money, simp-
ly give up the effort. Therefore in
the districts, not many houses had
been built, but a good number of
houses were built in the capital itself
for Government servants, for in this
case naturally 1t 1s a comparatively
easy matter. 1t was intended chiefly
for the common people but they could
not benefit by it.

In my opinion, if any good begin-
ning is to be made in the uplift of the
common people, we require younger
people to co-operate and work toge-
ther. I have long been suggesting
that. In China they bring together
young people, people between the
ages of 15 and 25 or 30, and they
work and line together in camps. We
must also settle people in townships
so that they may carry on small-scale
industries, after first giving them some
training and some employment so that
they may be able to maintain them-
selves. In fact the starting of that
kind of work-cum-training camps is
also the only way for building up a
new manhood and also making the
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people production-minded, and we
can really produce a sct of people who
can carry out our plans. In China
they have done 1t, and very success-
fully. In fact, million of young people
arc there living in such camps and
they are even taking up contracis
for construction works from Govern-
ment. Unless we do some such thing,
I do not fthink it is possible for us to
carry out our Five Year Plan properly.

One more point, Mr. Deputy Chair-
" man, before I conclude. We are discus~
sing now this short Address by the
President. In my opinion, there is
need for something more substantial.
Every .year or even every half-year,
it is necessary that we should have
an economic report published by the
‘Government and placed before Par-
liament so that Parliament may look
into the whole matter in time, It
will be not only in the matter of the
completion of plans already made, but
" also in the matter of modifying the
plan. Parliament must know where
the shoe pinches and what the matter
is with the various plans. That can be
done if there is an economic report,
like the one issued in America by the
President every six months in which
you find expert both government
experts and outside experts joining
together and reviewing the whole eco-
nomic position and giving their apprai-
sals so that the country may know
what defects there are and how they
can be rectified in the next six months.
In my opinion, such a report can be
of great use. In fact, its place cannot
be occupied by the President’s Address
or by the White Paper published by
the Finance Ministry along with the
annual budget. They are certainly
very inadequate and we want some-
thing fuller. We must know about
the economic policy in relation to the
Second Five Year Plan and we must
know where the shoe pinches and
what the difficulties are. Then the
country will know, and Parliament
will know what have been the defects
of the past six months and what
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should be done in the coming six
months. This will be a guide for the
Government and the people.Iam not
clear what precisely should be done but
I feel that there is need for something
more than the discussion on a simple
Address by the President, something
much more compreheisive should be
prepared by Government every six
months or at least once in every year,
so that the country may know what
had happened in the past six or
twelve months. Finally, we must try
to carry out our work through co-
operative organisations. If we do
that then the younger people will
pecome active. At present they do
not know much. It is only criticism
Jnat they hear. What happened in
the past few months. There was all
talk of crisis everywhere. But actual-
ly there was little of it and it had®a
psychological effcet which was bad.
People started thinking that every-
thing was going wrong. That was not
the case. That was simply because of
the critics. If we have proper econo-
mic report as suggested before, then
the officials and the public could join
together and see the position and push
the plans through. Our Plan can cer-
tainly be worked and we must stand
by the Plan. In my opinion that is
only possible if we carry out some ot
the suggestions that I have made.
First and foremost, the country must
know what the difficulties are and how
they could be overcome. Secondly
we must have officials of the right
type and we must frain up younger
people in bodies, even in military
bodies or organisations, if necessary,
make them work hard and thereby
frain up a new manhood in the
country. ’

Surr VIJAY SINGH (Rajasiban):
Mr. Deputy Chairman, 1 support the
Motion moved by Shri Jai Narain
Vyas. The President’s Address gives
us, Members of Parliament, an oppor-
tunity to review the achievements of
the Government in the year that has
gone by and offer our suggestions and
criticism on the policy to be pursued.
Within the time available to indivilual
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Members it is rather dfficult to speak
on all the subjects referred to and
therefore, I will take up only a few
Items and express my views thereon.
In doing so I would first of all like to
refer to some of the criticisms of hon.
Members opposite that they had level-
led against the Government and 1 will
try to answer them.

One thing that was said atl the very
beginning was that India should not
remain in the Commonwealth. To me
it rather appears very strange that
after ten years of the Country’s inde-
pendence, we still have people in the
country who oppose the foreign policy
of the country. We all know, Sir,
that the foreign policy that the Gov-
ernment of India is pursuing has got
the unanimous support of all parties
in the country, irrespective of the
ideals that they profess. What exact-
ly is this policy that the Government
of India has been pursuing? That we
must bear in mind. We all know the
way in which our country got inde-
pendence, I mean the non-voilent way

we got our independence.

11uE VicE-CHAIRMAN (Surtr M. B.
JosHr) in the Chair.
That was a unique event in the

world’s history. Mr. Chester Bowles
who was formerly America’s
ambassador here has written a book
called “New Dimensions of Peace”
in which he has said that there were
three important revolutions thatl tock
place in the twentieth century, name-
ly, the Russian revolution, the Chinese
revolution and the Indian revolution
and he says that the Indian Revolu-
tion is the completest democratic
revolution that has taken place in
human history., It has ushered in
new values. New conventions have
been established in the international
world. The way India got her inde-
pendence has done credit both to India
and to England. Therefore, I simply
fail to understand what our friends
opposite mean when they say that
India’s remaining in the Common-
wealth is something preposterous.
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In fact, we are as free as any one,
though we are in the Commonwealth.
When I searched for an answer to
this question I remembered the hon.
Member saying that he has left
wearing Khaddar because Members
on this side wear Khaddar, and that
gave me the answer. Because we on
this side are for remaining in the
Commonwealth, therefore, not on poli-
tical reasons or anything of that
sort, but because we think so, he
thinks that to remain in the Com-
monwealth is bad. This is the sort of
mentality that has accentuated this
criticism from Members from the
other side.

We must pause and think of what
we have achieved in these last ten
years.

I make bold to say that we have
made progress in every walk of life
in the last ten years. We can say
that progress has been slow or that
we have not done something which
we ought to have done. There may
be causes of omission and com-
mission on the part of some indivi-
duals, on the part of some parties but
that should not detract wus from
appreciating the development we have
witnessed in the country. One such
criticism was that the unemployment
is increasing daily. To some extent
when the population is increasing, an
increase in unemployment is also
inevitable but we must bear in mind
that most of the figures that we are
quoting are not correct and I will
just explain how it is. Formerly,
there was not the habit among the
people to get themselves registered
in the Employment Exchanges but
now a lot of people go and get them-
selves registered in the Employment
Exchanges and so, the figures of
unemployment are increasing; but then
that is not the actual fact. Employ-
ment is being given to the people
and so, the number that we get is
rather deceptive. We must bear that
in mind when we criticise Govern-
ment on this account.
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Then there was the criticism that
we are giving too much to the private
sector and figures were quoted to
show that the public sector gets only
34 per cent. whereas the private
sector is given 964 per cent., but then
the hon. Member forgets that both
the private and the public sectors are
under the control of the State. In
fact, as we know, the trend in
modern economic development both
in Russia as well as in America is
towards the ideal where there will
be private enterprises as well as
State control. We see in Russia the
tendency to give more initiative to
the individuals and the tendency as

seen in America is to have more
of State control. Therefore, merely
to quote figures for private sector

and the public sector is not, I think,
very correct. We should bear the
broad fact in mind that overall there
is the control of the State in the
economy of the nation and that we
are progressing in the way in which
we want. May be, as I said just now,
there may be mistakes here and
there but overall there is progress.

Now, Sir, I would like to point out
some other points that I have in mind.
The keynote of last 'year’s affairs is
the stress on our economy. Some
people have begun to say that we
have too ambitious a plan. In a
few words, I would like to give my
ideas of this Plan and as to how we
are justified in placing the objectives
and ideals before us. The second
Five Year Plan, as we all know, has
initiated a process in the country and
that process is that after a certain
number of years, the economic pro-
gress in India should become auto-
matic. In this connection, I would
like to read before the House a
quotation of Mr. Roston. He say:.
“The process of economic growth can
usefully be regarded as centring on a
relatively brief time interval of two>
or three decades when the eeonomy
and the society of which it is a part
transform themselves in such ways
that that economic growth is subse-

. bear in
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quently more or less automatic.”
Now, we want, in the course of four
or five Five Year Plans, in the course
of 25 or 30 years, that we must reach
a stage of economic development
when the further ecanomic develop-
ment will become automatic. If we
are not to plan in that way, then our
planning will have no meaning.
Therefore, when we speak about the
second Five Year Plan, we have to
mind that that is just a
part of the long process which will
be spread out over twentyfive years.
Let us see that what is the picture
that is going to emerge before us
after- twentyfive years. We all
know, Sir, that the per capita income
today, if I am not wrong, is 281 and
after twentyfive years. we expect
that this per capita income will be
546. Now, though this figure appears
to be something like more than
double of the present per capita
income, if we look at things in the
context of the world situation, we
will find that this is a very modest

figure. There is a very interesting
book by Mr. John Strachey, “Con-
temporary Socialism”, and in  that

book, the British author goes on to
describe what is the minimum econo-
mic and social standard that is essen-
tial for the functioning of democra-
tic institutions in any country. He
goes on to say that a certain economic
standard is essential for people if
they want democratic institutions to
function in the country because, if
there is no economic progress, if
people are not economically well off,
a mere political programme has got
no meaning. In that book, Mr.
Strachey gives the example of Italy
and he says that the minimum
economic standard should be just
below that of Nonth Italy and just
above that of South Italy. I tried to
compare the economic standards of
the per capita incomes of North and
South Ifaly and from the book itself
it is found that it is something like
2,000 rupees per head. We see that
even after twentyfive years, we can-
not reach that standard which the
British author wants us to reach. We
have laid down in our Constitution
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that we want a democratic' form of
Government to function in the coun-
try. If we want to stick to that
ideal, if we want to follow the way
of life that we want to follow then
this sort of economic development in
the country is most essential. There-
fore, again there is no question that
the second Five Year Plan is over-
ambitious. I think the target that
we have placed before us is rather
modest and this we must and we will
achieve. We are living in a coun-
try, we are living in a world, where

there is keen competition from all
sorts of countries. There is our
neighbour, China. She is having

economic progress in a particular way
and we are having economic progress
in another way but there is friendly
competition between wus. China is
under a totalitarian form of Govern-
ment but India is under a democra-
tic form of Government but even
then there is this friendly competi-
tion. If China outstrips us in econo-
mic development, then take it from
me, Sir, that we shall have to bid
good-bye to the democratic form of
government. Therefore, if we want
the democratic form of Government
to survive in the country, the modest
target that we have placed before us
must be fulfilled. We must tighten
our belts so that we might live in
prosperity, not only we but our
children and our children’s children.

Now, Sir, I would like to say
something about the food problem. I
am well aware of the fact that the
food problem is uppermost in the
minds of several Members and most
of the Members speaking on this
side or that side have touched that
point. I have not much to say in
this matter but will make two or
three observations. One observa-
tion that I want to make is that
though we might criticise the Gov-
ernment for not solving this food
problem, by and large Government
has succeeded in tackling the food
problem. I say “by and large”
because we all know the condition
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that existed when the Britishers left.
Thanks to the present Government,
no such situation has been allowed
to develop in the country. In this
matter of the food problem, Sir. I
have one or two suggestions to offer
and they are: We must take note cf
some fundamental facts so far as
this question of prices of foodgrains
is concerned. There are two parties,
the producers and the consumers.
In my opinion, Sir, there is no ccn-
flict between the interests of the pro-
ducers and the consumers. The
simple laws of economy are there If
the demand is more and supply is
legs, prices will rise, but if demand
is less and supplies are more, then
they will naturally fall down. This
natural law of economy will prevail
and if it does prevail, there is no
conflict. But the frouble comes when
the middlemen come there. We all
know that at the time of the harwvest.

prices are low. The grain is then
hoarded by the middlemen. When
the harvest time goes off, prices

again rise when the middlemen %ell
the grain so that the cultivater is
the loser and the gain does not go
to the consumer

also. That gain
practically goes to the middlemen.
One basic factor about the foocd

policy that the Governmert has to
bear in mind is that unless and until
we assure a minimum price to the
cultivator, he will not have any in-

centive for more production. Our
Delegation that visited China

SHRI SONUSING DHANSING
PATIL: Remunerative priecs,

Serr VIJAY SINGH: Of course,
remunerative. QOur Delegation that

visited China observed this fact and
they have reported that the Chinese
peasant is assured of the minimum
price. My friend, Mr. Patil says that
this must be the remuneratire price.
He is an agriculturist and knows well
that the prices must be remunerative,
vet if you want tc take the best out
2 man, then certainly you must g.ve
him the best. If you are not going
to give him the best, he will not
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produce what is best in hin. There
is then the problem of land rciorms.
I do not agree with the Members on
the side of opposition when they say
that there is no progress with land
reforms, because the intermediaries
have been abolisnred everywhere in
the country and this has been achiev-
ed in a way which is an example to
the rest of the world.

Now the problem of cealing is
there. In matters of a ceiling on land
holdings I just like to put before this
House that we must have a criterion
for fixing a particular ceiling because,
if we are going to out a very low
ceiling and consequently we are going
to allow a very low income in agri-
cultural sector, most of the people will
not remain in the agricultural sector
and they will drift to other walks of
life. So there must be uniformity in
the scope to earn income, and when
we are going to fix a ceiling, there
must be this consideration as to how
much income and what standard of
life we are going to allow to the agri~
culturists. If we forget this basic law
of economics, the result will be that
agriculture will come the concern of
those wha will be the least fitted to
carry on agriculture, to improve agri-
cultural production by applying
modern means and applying modern
scientific methods. To say that we will
allow a certain acreage everywhere is,
I think, not the proper criterion
because the quality of and return from
land differs sharply from one place to
another. For example, if you fix the
ceiling at thirty acres of land it may
be quite good in a State like U.P., but
the same thirty acres in the desert of
Jaisalmer will not bring an income of
even five annas. Therefore what I
suggest is that the Planning Commis-
sion should give a direction that a
certain amount of income should be
left with all agriculturists. It will be
in the interests of those who have got
no land as well as in the interests of
those who are big cultivators.
Today there is uncertainty in the minds
of the people and the big cultivators
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to
are
Conse-
This is
that

do not know what will happen
their land, and therefore they
not making improvements.
quently, production suffers.
therefore just one suggestion
1 wanted to make.

Another suggestion is that if we
want more agricultural production we
should have more irrigation facilities.
I need not dilate at length on this
point because the utility of irrigation
for improved production is well
known, and we can rightly take pride

in the fact that we have the river
valley projects and big dams which
are unique in the world. But one

thing, Sir, I like to say in this con-
nection, and it is this. Many of our
dams have been constructed, but
their water is not properly utilised
and that is because the channels to
carry the water have not been con-
structed. The Estimates Committee
and various other authorities have
commented on this and they have said
that we must fully utilise the bene-
fits that accrue from the construction
of these dams across the rivers. This
is what I wanted to submit about the
food problem.

Then, Sir, I shall be failing if I
do not mention the report of one of
the important committees, and that
is the Balwantrai Mehta Committee
Report which is beflore Parliament
as well as with the Government. This
report is a very exhaustive one and
deals with some of the fundamental
questions regarding administration
and the community development pro-
jeets. Tt is not possible to deal with
this report in the few minutes that
are at my disposal. I would like to
say this much that we are all for
decentralisation and devolution of
power because, up till now, though we
meet here in Parliament, we can
hardly deal with many of the subjects
which touch people vitally in the
country side. It is not even possible
in the State Legislatures to deal with

t these subjects, to make the people feel
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that a new change of Government has
taken place in the country and that
we are adop‘ing new ways of life, and
1 think decentralisation and devolution
of power as suggested by the
Balwantrai Mehta Committee is most
essential and 1 am in wholehearted
agreement with it. In this conneclion
I like to offer two suggestions. In the
Balwantrai Mehta Committee Report
they have said that we must give the
right to vote even to the officials who
will be represented on the panchayat
samities. I think, Sir, that his is not
good. If we place officials and non-
officials on the same footing, much of
the meaning of voting and democracy
and free elections will be lost
because thereby the Government will
again come to control these elected
bodies, which is not correct in my
opinion.

Another thing about this devolution
" of power and decentralisation that I
want to suggest is that many of the
State Governments, practically all the
State Governments, are hesitant to
part with the power that they have
got. This is a tendency that is to be
observed everywhere. Therefore it
is for the Centre to give a  proper
direction to the States and see that
what is in the national interest is
uniformly applied and uniformly act-
ed upon in all the States.

There is, Sir, one more point that
I like to say. In the year that has
gone by we have witnessed certain
unfortunate tendencies in our national
life, fissiparous tendencies either in
the name of linguism or provincialism,
and some type of agitation or other
has raged in the country from the
beginning of the year, for example,
the Dravida Kazhagam movement in
the south, the linguistic movement
going on in the Punjab or the Naga
Hills' agitation that was going on in
Assam.

The President has mentioned in his
Address that a separate Naga Hills
unit has been created.
that that is only a temporary measure.
Ultimately the aim that should be
before us is that the ‘nation should be
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unit.
These separatist tendencies that are
developing in the country, I submit,
are very harmful for the nation, and I
do hope, Sir, that we shall deal firmly
with these fissiparous tendencies that
cut at the root of the integrity of the
nation, which we all cherish.

Lastly, Sir, I would like to say
something about the backward States.
This is a subject on which I have been
speaking off and on when I get an
opportunity to speak in this august
House. There are some States ~ 1in
India, Sir, which are economically
very advanced, and there are some
States in India which are economical-
ly  backward. Most of the States
which can be classed as backward
States are those States which were
formerly -under the Indian princes.
They have been recently integrated
and, as a matter of fact, the integration
of those States is not as yet complete.

Now take the case of Rajasthan.
Though Rajasthan has been compilete-
lv integrated we heard recently that
the capital of Rajasthan was going
from Jaipur to Ajmer. This brings
instability there. There is that big
State of Madhya Pradesh. Its capital
has newly been built at Bhopal, but
things have not settled there as yet.
This sort of instability that we find
in these different States is not good
for the economic development or any
other development that you want to
have in these States.

The other thing about the back-
wardness of these States is that the
Centre has not paid adequate atten-
tion for the economic development of

these  States. I take the case of
Rajasthan railways. Now, as we all
know, the railways in these Indian
States were built with the money

that was given by the ex-Rulers of
these States which in turn was the
money paid by the people of the for-
mer Native States, which was not so
in the case of the Provinces, for
example, in UP. or Bengal or else-
where. Now the Centre has acquired
those resources. So those resources
have been taken away from us but we
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have not given them anything in
return. :

Now there is another thing. Many
of these States—I am speaking of
Rajasthan particularly—used to pro-
duce salt. Now a hundred years ago
when the Britishers were ruling, in
this country, in their own interssts
and for their own benefit, they tock
away the salt-producing right of the
people and many of the treaties that
were concluded a hundred years ago
are the cause of the economic ruin
of these backward States, and those
treaties are still followed. Though
we are independent now, and there
is no question of Britishers or the
former Indian States, that past legacy
is still with us. Many of the salt
works that were going on in these
States were stopped as a result of
those treaties, and the States, so to
say, were in back waters. They have
now come into full force and they have
come into the stream of life that is
flowing in India. As Gandhiji used
to say, there was double slavery in
these States in the British days but
now, when these States are a part
and parcel of India, we expect that
the same sort of treatment will be
meted out to these States as is meted
out to other States. When I say this,
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it should not be taken to mean that [
cast any reflection on any policy of
the Government. I simply mean to
say that that was one of the causes for
the backwardness of these parts and
that that part of the country which
has remained neglected up till now
should receive favoured treatment
from the Government because the
strength of a chain, as we all know,
is in the weakest link, and these back-
ward States are the weakest link in
our chain of national development,
and any attention that we devote to
them, all that we do for the develop-
ment of the backward States, will
ultimafely result in the development
of India as a whole. I may point out
to this House, Sir that there are wvast
potentialities of development so far
as many of these Indian States are
concerned, which only require the
helping hand of the mighty Govern-
ment of India.

I thank you for the time you have
given me. With these words I sup-
port the Motion of Thanks.

Tue VICE-CHAIRMAN (Surt M. B.
Josu1): The House stands adjourned
till 11 A v tomorrow.

The House adjourned at
five of the clock till eleven
of the clock on Thursday, the
13th February 1958.



